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TIIE MINISTER OF STATE IN 
TIIE MINISTRY OF FINANCE 
(SHRI DALBIR SING~) : (a) and 
(b) State Bank of India has received 
sealed t>ackets contaitting valuables 
pledged against loans and safe custody 
articles from the Banco Nacional 
tntramarino (BNU), Lisbon. 

(c) According to the State Bank of 
India, the estimated value of the gold 
ornaments said to be contained in 
these packets is Rs. 10 crores. 

(d) and (e) Is terms of the agree-
ment entered into between Chairman. 
State Bank of India and Chairman. 
BNU, these packets will have to be 
delivered to the borrowers/depositors 
or their legal heirs. 

Rermuce Assistance by NABARD 

41&3. SHRIMATI MAHENDRA 
KUMARI: 
SHRIMATI SUMITRA 
MAHAJAN: 

Will the Minister of FINANCE be 
pleased to state : 

(a) \he amoun\ t>{ tt.f\l.\t.\\« t.!.!.\!.-
tance provided by National Bank for 
Aarlc.Jlture and Rural Development 
for renovation/replacement of spare 
parts of tractors during the last three 
years and during 1991 till date, year-
wile and State-wise ; and 

(b) the number of beneficiaries 
under the Scheme, State-wise ? 

TIIE MINISTER OF STATE IN 
ntE MINISTRY OF FINANCE 
(SHRI DALBIR SINGH) : (a) and 
(b) The National Bank for A&rticut. 
ture and Rural Development 
(NABARD) has reported that the 
monitoring system and the data re-
porting l)'stem do not generate infor-

mation about the refmance provided 
by NABARD for renovation and re-
placement of spare parts of tractors. 
However, the refinance provided by 
NABARD for financing farm 
mechanisation during last three years 
is as under: 

Year 

1988-89 
1989-90 
1990-91 

(Rs. in crores) 

Amount 

158 
225 
338 

Clauges in Export Policy of Cotton 

4184. SHRI M. R. KADAMBUR 
JANARTHANAN : Will the Minister 
of TEXTILES be pleased to state : 

(a) whether the Union Government 
have made any changes in the export 
policy of cotton ; and 

(b) if so. the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TEXTILES 
(SHRI ASHOK GEHLOT) : (a} No. 
Sir. 

(b) Does not arise. 

Textile Jnduttry 

4185. SHRI M. R. KADAMBUR 
JANARTHANAN : Will the Minister 
of TEXTILES be pleased to state : 

(a) whether the textile industry has 
been badly affected by the shonage of 
cotton as also by the high price of cot· 
ton lint; and 

(b) ifso, the steps be ina taken by the 
Government in this reprd ? 
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TilE MINISTER OF STATE IN 
THE MINISTRY OF TEXTilES 
(SHRI ASHOK GEHLOT) : {a) and 
(b) Despite on unexpected decline in 
cotton production during 1990-91 cot-
ton season as a result of unfavourable 
~ather conditions and ~evere pest 
attacks in cenain cotton growing areas 
of the country, which caused an 
upward trend in the cotton prices, cot-
ton was an along available to the mills 
during the season. Go~ment is not 
awate of any serious crisis faced by tex-
tile mills due to fluctuations in the 
demand and supply position of cotton 
during the season 

Alleged Case of Clteatin1 in Bank of 
Maharuhtra 

4186. SHRI RAM K.APSE: Will 
the Minister of FINANCE be pleased 
to state: 

(a) whether case of alleged cheating 
inmlving a sum ofRs. 121.71 crores in 
the Bank of Maharashtra has come to 
the notice of the Government; 

(b) if so, whether any enquiry has 
been conducted in this regard : 

(c) if so, the outcome thereof: and 

(d) the action taken by the Govern-
ment in the matter? 

THE MINISTER OF STATE IN 
mE MINISTRY OF FINANCE 
{SHRI DALBIR SINGH): (a) Yes, 
Sir. 

(b) to (d) Bank ofMaharashtra has 
reponed that credit facilities extended 
to a poup of accounts with the bank 
started showing sticky tendencies and 
in 1985 bank flied a suit for the 
recovery of a total amount of Rs. 34.42 
crores plus interest for subsequetlt 
period till tealisation. Subsequently, 

an ex-employee of the bank. filed a writ 
petition in the High Court at Bombay 
alleging a multi-crore fraud in Bank of 
Maharashtra allegedly committed by 
the clients and some senior officials of 
the bank. Bombay High Court has 
directed the CBI to conduct investiga-
tion. CBI has since registered two cases 
and has taken up the matter for 
investigation. 

Shortage or Currency Notes 

4187. SHRI RAM KAPSE : Will 
the Minister of FINANCE be pleased 
to state: 

(a) whether there is a shortage of 
currency notes of various denomina-
tions in the country; 

(b) if so, the details thereof and the 
reasons therefor; and 

(c) the remedial measures taken or 
proposed to be taken by the Govern-
ment in this regard ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI DALBIR SINGH): (a) Yes, 
Sir. 

(b) Details regarding percentage of 
supply of fresh notes to RBI vis-a-vis 
their indent, in terms of volume and 
value, for the last three years are as 
under: 

Year 

1988-89 
1989-90 
19~91 

% of supply to Indent 

Volume"'i~e Valuewise 

42 
51 

• 50 

38 
29 
31 

The reason for the shortage is the 
increasing demand of RBI for fresh 


